
t-

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

,0_A. No „1398 OF 2004
M.A_ No„1175 OF 2004
M.. A,. No,. 1184'OF 2004

New Delhi, this the 2nd , day of June, 2004

HON'BLE SHRI JUSTICE V.S_ AQGARWAL, CHAIRMAN
HON'BLE SHRI SA. SINGH., ADMINISTRATIVE MEMBER

I" •- Diploma Engineers Association
(Affiliated to all India Fed. of Diploma
Engg.)

(a) Office Address
510„ Army-Base Workshop, Meerut Cantonment,
Meerut, through Mr. S.K. Sharma, its General
Secretary,

(b) Address for Service of all notices:
B~271, Shradha Puri, Phase II
Near New Telephone Exchange,
Kanker Khera, Meerut 250001.,

2.. Mr.Ved Prakash S/o Late Shri Tej Giri
Tokan No.3135 VM (AFV).

(a) Office Address
510 Army Based Workshop Meerut Cantonment,
Meerut.

(b) Address for Service of all notices:
279, Jawahar Nagar, Rohta Road,
P.. 0. - Fazalpur, "Meerut City~250002.

3- Mr. U.S. Sirohi S/o Shri Dharam Sinqh
Token No-3236
Telecom Mechanicc (Radar)

(a) Office Address
510, Army Eased Workshop Meerut Cantonment,
Meerut.

(b) Address for Service of all notices:
38, Shark Colony (Near Police Station),
Sardhana Road, Kanker Khera, Meerut (U.P.)

(Representing, all others similarly situate,

enlistted in Annexure ~I)

(By Advocate : Shri G.K. Aggarwal)

r.

Applicants

versus

Union of India,
Through the Secretary to the Govt. of India,
Office Address for Service of all Notices:
Ministry of Defence„ South Block,
New Del hi-110001.

Director General of E.M.E.,
Office address for Service of all Notices:
Electrical & Mechanical Engineers (Civ.-I),
Directorate of E.M.E. DHQ, Army Head Quarter,
New Delhi-110001.



3, Office-in-Charge EME Records,
Office address for Service of all Notices:
EME Records Office, Sec^underabad (A.P.),
Pin™500021.

4. Commander

Office address for Service of all Notices:
Head Quarter Base Workshop (EME),
Meerut Cantt, Pin 250001,

5- The Commandant & MD
Office address for Service of all Notices:
510, Army Base Workshop, Post Box No.-30,
Meerut Cantt. Pin 250001.

6. The Commandant & MD
Office address for Service of all Notices:
505, Army Base Workshop,
Delhi Cantt-, New Delhi.

-...Respondents

ORDER (ORAL)

SbBI„jySIICE^y^S^_AGGARWAU:~

Learned counsel for the applicants states that

he may be permitted to withdraw the present Original

Application with liberty to file a fresh Original

Application.. Allowed as prayed.

2. Subject to aforesaid, the present Original

Application's dismissed as withdrawn.

(S.A. Slh^H)
ADMINISTRATIVE MEMBER

/ravi/

(V.S. AGGARWAL)
CHAIRMAN


